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3. Madhya Pradesh

4. Manipur .

5. Uttar Pradesh

6. West Bengal

7. Delhi

8. Bihar
9. Haryana

10. Himachal Pradesh .
11. Jammu & Kashmir
12. Sikkim .
13. Arunachal Pradesh .
14. Andaman & Nicobar Islands
15. Chandigarh. .
16. Dadra & Nagar Haveli
17. Lakshadweep .
18. Pondicherry . .

ig. Assam .
120. Karnataka
21. Kerala .
22. Maharashtra .
23. Meghalaya
24. Nagaland
25. Orissa .
26. Punjab .
27. Rajasthan
28. Tamil Nadu
29. Goa, Daman &, Diu
30. Mizoram.

2 1 under M ISA and i under Foreigners Act,
1946. Both are Pakistani nationals*

172 Under IPC. Customs, Act, Arms Act, etc.

3 Under COFEPOSA.

24 (i) 2 under MISA (i of these is a Pakistani
national who is detained for unautho-
rised stay. The other, who is a 
Bangla Desh national, has been 
arrested for espionage)

(ii) 22 under COFEPOSA.

12 2 under COFEPOSA; 5 under MISA,
5 are Pakistani internees awaiting repa-
triation (2 are Tripura cases )

/̂
 NIL Question does not arise.

Information is still awaited.

Subsidy to Tripura for exporting 
finished Products to other states and 

Importing of Raw Material.

446. SHRI SAMAR MUKHERJEE: 
"Will the Minister of INDUSTRY be 
pleased to state:

(a) whether Government contemplate 
to give cent per cent subsidy on transport 
of finished products for marketing to other 
States and for importing raw materials 
in Tripura considering it economically 
backward State in the country; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE 
M INISTRY OF INDUSTRY (KUMARI 
ABHA M A IT I): (a) and (b). Under the

Transport Subsidy Scheme-1971, presently 
in force, 50% of the cost of transport of 
both raw materials and finished goods in 
selected areas including Tripura between 
the locations of the industrial units and 
specified points of outlet is reimbursible. 
No proposal is under consideration for 
increasing this limit for reimbursement.

Reorganisation of Administrative 
structure in tribal areas.

447. SHRI K. PRADHANI:
SHRI PRASANNBHAI MEHTA:

Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether the Administrative Struc-
ture in the Tribal areas is proposed to be




